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Syt Chlstamennt Paniprabi rose—
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Mr. Bpeaker: Why do you compli-
cate the lssus? I have not allowed
them to say a word, to utter a word.

Shri A. B. Vajpayee: 1 do not want
this impression to get round, that
only the Congressmen are interested
in Punjab; we are also interested in
Punjab; we are prepared to discuss
it.

ShH Buia Singh: Please listen to
us also.

Shri Shivajirao § Deshmukh rose—
(Interruption).

Shri D. C. Sharma rose—

Mr. Speaker: Even those Members
who have been in Parliament for two
or three terms get up and apeak; they
are all shouting like this, when I am
standing. Shr: D. C. Sharma is also
standing If one person stands, I can
understand, but what am I to do when
50 many Members rise and raise
points, and the same @point half a
dozen or more times?

An hon. Member: What
ruling?

Mr, Speaker: No ruling, please sit
down.

Shri Chintamani Panigrahi (Bhu-
baneswar): We have given potice.
You said no. We have given.

Mr. Speaker: It does not matter.

An hon, Member: I have also given
notice.

Mr. Speaker: Order, order, It hag to
be considered; you may pose some-
thing there; it does not mean that the
Speaker is ready with the papers. Shri
Panigrehj is an intelligent man; he

is your
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should know that the Spesker is not
exclusively for one hon. Member who
is sitting there. He should not speak
now. Please sit down now.

Shrl Chintamani Panigrahi:
should I, Sir? (Interruption),

Why

Several hon. Members rose—

Shri Nath Pai (Rajapur): Sir, can
any Member go on threatening you
like that?

Mr, Speaker: What can I do?

Shri Nath Pal: You can do a lot; we
are with you; why do you worry?

Shri Shivajirag S, Deshmukp (Par-
bhani): By the time you take it up
for consideration, there may be no-
thing to discuss

Shri Randhir S8ingh: The position in
Punjab must be saved.

Shri Buta Singh rose—

Mr Speaker: I have not given him
permission,

Shri Buta Singh: We must be heard.
Order, order. Shri

Mr. Speaker:
Triguna Sen.

12:48 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF THX INDIAN
InstrrUTE OF ‘TECHNOLOGY,
KANPUR,

The Minister of Education (Dr. Trl-
guna Sen): I beg to lay on the Table
a copy of the Annual Report of the
Indian Institute of Technology, Kan~
pur for the year 1984-65. [Placed in
Library, See No, LT-250/67].



